
CENTRAL ADMTh!ISTRATIVE TRIBU'.AL 
_E_-  cfl 

Second Floor, 
Commercial Complex, 
Indiranagar, 
Bangalore.-560 038. 

Dated;- 18APR1994 

APPL1CAT IQ'4 NUMBER: 	169 of 1994. 

APPLICANTS: 	 RE:P.INDENTS; 
Sri.Anand Shantha Kurnar 	v/s. General iVianager,S.Railways,8n 

To. 	 Others. 

1. 	Sri.N.Ft.Najk and Associates, 
Advocate,No.147/2,Sri Rarnaoad, 
Second Elock,Thyagarajanagar, 
Bangalore-5o00028. 

Subject: Forwarding of 
copS of tile Orders Passed by the Central adminjs.t:ative 

please find enclosed herewith a 
Copy of the DER/ 

STAY QDER/1NTERIM ORDER/, Passed by this Tribunal in the above 
mentioned aPplication(s) on 31st  March, 1994 

(7 

DEy REGISTRAR  
gm* 	 JUDICIAL MANCHES. 



f 	4' 3 0- 

In the Central Administrative Tribunal 
Bangalore Bench 

BanaIore 
wwuvr 

Uo 	 .Jctu4o& 

Application No .... .... ........ ................ ..._..of 199%i. 

ORDER SHEET (contd) 

Date 	 Office Notes 	 I 	
Orders of Tribunal 

pj(vc )/vR(r'A) 
31.3.1994 

Case called twice. Applicant 

and his counsel absent. On the last 

date of hearing we had passed an order 

to do the needful by 31.3.1994, otherwise 

the application will be dismissed for 

non-prosecution. Till today the 

applicant has not done the needful. 

In the light of the above, 

we dismiss this application for 

non-prosecution. 

T.V. RArIAMAN) 
MEMBER (A ) 

c;? 

( P. Y. .S.HYAIIS U NDER ) 
VICE CHAIRMAN 


